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Central Administrative Tribunagl
Principal Bench: Nsy Delhi

0.,A, No, 1211/98
New Delhi this the 16th dav of May, 2000

Hon'ble Smt, 1akshmi Swamingthan, Member (8)
Hon'ble Mr, V.K, Majotra, Member (R)

shri Lala Ram Harit

s/o shri Balyant Singh

Assistant Engineer (Electrical)

€£.C.06 C.P.U.D., .

Pushp Bhawan, New Delhi, :
| ' .. Applicant

(By Advocats: Shri B.S. Maines)

Versus

Union of India : through

1. The Secretary
Ministry of Urban Deve19pment
Nirman Bhawan, Ney Delhi,

2, The Director General of yorks
C.?.U.D., Nirman Bhauan =
Nsy Delhi, _

3. The Chief Enginesr (Elsctrlcal) 11
C.P,uW,D., Vidwt-Bhawan,
._New DBlhi, '
4, The Supsrintending Englnaer (Elect )
Delhi Central Electrical €ircle No, III
C.P,Ww.D, 1I,P, Bhawan
- New Delhi.

S. The Exscutivse Engineer (Elect,)
E.C.D. No. 6’ C.p.u.o'o
Pushp Bhayan, Ney Oslhi, .Respondents

(By Advocate: Shri K,C.D, Ganguani)

ORIER S Oral)

Smt, Lakshmi_ Swaminathan, Member (J)

Shri B,S. Mainee, learned counsel for the applicant
seeks permission to yithdraw the 0,A, as he states that
he has no further instructions from his cliemt,

In view of the gbove facts, the 0,A, is disposed
of as withdrawn, No order as to costs,
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V%ﬁrf—— Jally Soradlr

(V.K, Majotra) (sSmt, Lakshmi Swaminathan)
Membe (A) Member (3)
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